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ORDER
11m shall he Special Bench a! Kolknm on 12 32019 & 1431019 \0 amnd me mattershslad bcfmc Shri szm KR Member (Judicial) and Shn Harish Fhandcr SurL Member[Trclmlcah The Special Bench shall comprise “ii

an Reneha NCI Kolkzln
1m Jinan KR, Member (Judicial)

The Conslilution officnch is aw per secnon 4| 9 {3) (iflhe Cnmpanies Acl. 2013
This is in modification or Order of wen number dated 25.7.2010 for 13112019 34mi 20w .me
'1 his issues wv|h Ihe appmwl of Hon'hle Pmidem. \ICL l.

'r ‘phom‘: 24363451Cop) la ,
i P s, In Hon'hl: Presidan Mammal f‘ompnn) Lavi Tribunal. Vew Delhi,

Hou'hlt‘ Members, Nammal Company Law 1 nlmml.
Secrelary,Nanoml Company l aw 'Fri'hunzlL New mini
0 liters of national (ompan) Law Tribunal. Principal Bench, New Delhi Kolkmlenbm'Chennai 'Ahinclluliall/AllalmbadlBengaluni'chnndigmly (‘vuwahatl/H)dembfld.vs 10 JoinISecreLar).1Sh (b’nncéhwar Kumav Singh) Ministry ome-[ioralc Affair» NewDelhi

(2. \ICLT web silc’ Notice Board.
7 The Instllulc offhamred coununb uflndi' 110, Mm Delhi
8. The Inslimie orCompan) Secrclarics lirliiliiii 1cm. House 22, Instllulioml Area, LodlnRoad, Ncw Delhi , l moo;
a {he lmlilule ofmm Accounlams ”Hum (VIA Emma". 3 lmiimiional Area, Lodhi RMKLwe“ Delhi-l mom
10 Corporate Law Adviser. |53l Basal-n Enche. Palm Rom, Ne“ Delhi») l 0057ll mm" Allied Swim Lid . 5w ,Ncw Rohlak km Delhl12,1he All India Repnrlerm. Ltd. 3H). '5’ Block. Delhi High Colin, I\ew Delhi.13. Bar (‘ounmL Nev» Delhi/Mumbm.
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